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3.

As per the Letter addressed, it is informed that full and final payment as

consented by the Petitioner has been received. The Cheque of the amount

has been handed over, therefore, seeking permission to Withdraw the Petition

The Petition stood "Withdrawn" on the terms communicated in the letter.

4. The Petition is d isposed of as "Withdrawn". To be consigned to the Records,

Mohan M.K. Shrawat
Member (Judicial)
25.09.20L7.

Member (Judicial)
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